
08.07.2013               J-1      FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

08.07.2013

COURT NO. 2     
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

1. W.P.(C) 692/2012 UOI & ORS SUMEET PUSHKARNA
VS. JATADHAR SINGH & ORS ANKUR CHHIBBER

FOR ORDERS

2. W.P.(C) 3560/2013 B.K. KAPOOR   K.D. GUPTA
VS. GOVT. OF NCT OF DELHI AVNISH AHLAWAT
& ORS

3. W.P.(C) 5268/2012 UOI & ORS SACHIN DATTA
VS. RAJENDER RAM & ORS RITIKA JHURANI

VIKRAM ADITYA NARYAN
SRIGOPAL AGGARWAL

COURT NO. 6    
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 2.30 P.M

1. CRL.A 217/2010 MANOJ KUMAR VIVEK SOOD
VS. STATE(NCT) OF DELHI RITU GAUBA

2. CRL.A 297/2010 ARVIND YADAV VIVEK SOOD
VS. STATE RITU GAUBA

3. CRL.A 525/2010 RANJIT RITU GAUBA
VS. STATE(NCT) OF DELHI

4. CRL.A 1053/2010 MUSA SINGH S.K. SETHI
VS. STATE RITU GAUBA

COURT NO. 6    
HON'BLE MS. JUSTICE REVA KHETRAPAL

AT 2.15 P.M

1. W.P.(C) 4867-70/2004 B.S. AHLUWALIA & ORS SANJAY JAIN
VS. DDA & ORS SHAILENDER SINGH

NAMISHSA GUPTA
ANITA PANDEY



08.07.2013               J-2      FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 35 
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE G.S. SISTANI

AT 10.30 A.M

1. W.P.(C) 1626/2012 RAJNI AGARWAL SUKHDEV SHARMA
VS. UOI AND ORS K.B. UPADHYAY

COURT NO. 31 
EXTENSION BLOCK (FIRST FLOOR)                     
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

   
1. CRL.A 62/2009 LAXMI NARAYAN K.S. SHAMRA

VS. STATE GOVT OF NCT OF MUKESH GUPTA
DELHI

COURT NO. 13  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M

1. MAC.APP. 1262/2012 SHAILESH YADAV RAJNISH KR. JHA
VS. NATIONAL INSURANCE MANOJ RANJAN SINHA
CO. LTD

2. MAC.APP.418/2006 NARESH KUMAR S.N. PARASHAR
VS. GURINDER JEET SINGH PRADEEP GAUR
& ORS AMIT GAUR

COURT NO. 28 
EXTENSION BLOCK (GROUND FLOOR)                    
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 134/2011 NARENDER SINGH @ FADDU BISWAJIT, PRAVEEN MISRA
VS. STATE              M.N. DUDEJA

2. CRL.A 278/2011 BRAHAM PRAKASH & ANR. DUSHYANT SISODIYA       
VS. STATE NCT OF DELHI M.N. DUDEJA

3. CRL.M.C.654/2013 PRAMOD KUMAR      PRAMOD KUMAR           
VS. STATE OF NCT OF DELHI M.N. DUDEJA

R.S. MISHRA

    HIGH COURT OF DELHI                            
    06TH JULY, 2013                             REGISTRAR (LISTING)



08/07/2013                                                                                         FOR PRONOUNCEMEN  T  

      COURT NO.33     
      HON'BLE MR. JUSTICE P.K. BHASIN

      FOR PRONOUNCEMENT OF ORDER AT 4.00 P.M
1.  I.A. 5932/2013            SWARN KANTA PUNJ             R.K. SAINI,FIDELEGAL,         
    In CS(OS) 3559/2012       Vs. SURABHI GEHLOT AND ORS   SANJEEV SIDHWANI, 

VIKAS SINGH, SUNMIT GAHLAWAT, 
T.S. THAKRAON, PATIENCE PANMEI,

NIKHIL BHALLA
     *********

                        COURT NO.12  
                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    FOR PRONOUNCEMENT OF JUDGMENT AT 2.15 P.M
1.  CS(OS) 2731/2011          PARSHOTTAM PARKASH AND ANOTHER JOS CHIRAMEL,RAMESH          
    I.A. 17516/2011           Vs. SWATI BHARARA AND OTHERS KUMAR,RAMESH,AMRIT KAUR      
    I.A. 2634/2012                                         OBEROI,NEHA MISHRA,           
    I.A. 5675/2012                                         VIVEK OJHA, PRAKASH GAUTAM 
2.  I.A. 2716/2012            BHARAT WADHWA AND ANR        RAJNISH KUMAR,PUSHKAR SOOD,R 
    In CS(OS) 353/2012        Vs. SUSHMA ARORA             P SINGH,T.R. ARORA, RATAN K.

SINGH, RAJNESH KUMAR            

     *********
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